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THE LEADER OF THE HOUSE
(SHRI PRANAB MUKHERJEE): Sir,
ag is known to all the Members, the
accommodation is not for more than
1,200 odd and, therefore, it woulg not
he possible.... (Interruptions)....
Please listen to me. I do not know
whether it is a practice to 1nvite oll
the Members of Parliameni to tea
and whether they would be accommo-
dated or not. I say this pecause this
ig the Seventh Conference that we are
having during the entire history of the
non-aligned movement. Therefcre,
that is not relevant. But what has
been arranged, about that I can keep
the Members informed. On the open-
ing day, that means, on the 7th, arran-
gements have been made to see that
all the leaders of the Opbposition par-
ties, all ex-Foreign Ministers, all the
Chairmen of the various Parliamentary
Committees, Members on the Fancl of
Vice-Chairmen and Members of the
Consultative Committee attacheq to the
Ministry of External Affairs are ac-
commodated in the plenary  session
and what actually has started from to-
day-I could not be present in the
House in the morning because of this-
is ithe Foreign Ministers’ Conference.
Asg the honourable Members know,
3rd and 4th will be the Foreigh Minis-
ters’ Conference and on the 5th and
€th, the Heads of States and Govern-
mentg will start coming. The plenary
session will start on the 7th. But, for
the inaugural ceremony on the 7th,
they have just made some arrange-
ments for the Members of Parliament
and details will be communteated by
the vespective Secretariats.

———

PAPERS LAID ON THE TABLE

MR. DEPUTY CHAIRMAN, Yes, the
next item now. Papers to be laid on
the Table,

1. Report and Accounts (1981-82) of
the Hinduostan Photo Films Manufac-
turing Company Limiteq, Ootacamund
and related papers.

II. Report and Accounts (1981-82) of
the National Industrial Development
Corporation limited, New Delhi and
related papers.
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THE MINISTER OF STATE IN THBE
MINISTRY OF INDUSTRY (SHRI
VIRBHADRA SINGH): Sir, I heg tlo
lay on the Table a copy each (in
English and Hindi) of thg following
papers, under sub.section (1) of pec-
tion 618A of thy, Companies Act
1956.—

(i) (a) Twenty-first Annual Re-
port and Accounts of the Hindustan
Photo Films Manufacturing Comgpany
Limited, Ootacamund, for the year
1981-82, together with the Auditors’
Report on the Accounts and the com-
ments of the Comptroller and Audi-
tor General of India thereon.

(b) Statement by Government ac-
cepting the above Report

[Placed in Library, See No, LT-
5944/83]. o ol )

(ii) (a) Twenty-sevenih Annual
Report and Accounts of the National
Industrial Development Corporation
Limijted, New Delhi, for the year
1981-82, together with the Audiiors’
Report on the Accounts and the

~Commentg of the Comptroller and
Auditor General of Imdig thereon.

(b) Review by Governinent on the
working of the Corporation.

[Placed in Library, See No, LT-
No, LT-5994/83].

Y. Report and accounts (1981-82) of
the Automotive Research Association
..of India Pune and related papers,

II. Report and audited accounis
(1981-82) of the National Institute of
Design, Ahmedabad and related paper.

SHR] VIRBHADRA SINGH: Sir, 1
also beg to lay on the Table a copy
each (in English and Hindi) of the fol-
lowing papers:—

(i) Twelfth Annual Report and
Accountg of the Automotive Re.
Search Associatiorr of India Pune,
for the year 1981-82, togethe, with
the Auditors’ Report op the Ac-
counts, [Placed in Library, See No.
LT-5948/83].

(ii) Twenty-first Annual Repord
and Audited Accounts of the National
Institute of Design, Ahmedabad, for
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the year 1881-82, together with a
statement by Government accepting
the Report. [Placed in Library. See
No. LT—5945/83].

1. Notification ot the Minlstry of
Industry (Department of Industrial
Development) under the Industries
(Development and Regulation)  Act,
1851,

II. Notification of the Miinsiry of
Industry (Department of Industrial-
Development under Essentlal com-
modities Aet, 1955,

SHRI VIRBHADRA SINGH: Sir,
8150 beg to lay on the Table a copy
each (in English anq Hindi) of the fol-
Yowing Notifications of the Ministry of
Industry (Department of Industrial
Development), under sub-section (2)
of section 18AA read with the proviso
to sub-section (2) of section 18A of
the Industries (Development and Re-
gulation) Act, 1951:—

(i) S.0. No. 745(E)/18AA/IDRA/
82, dated the l4th October, 1982.

(i) S.0. No. 763(E)/18AA/IDRA/
82, dated the 25th October, 1982.

(iii) S.O0 No. 772(E)/18AA/
' IDRA/82; dated the 2nd November,
1982.

(iv) 8.,0. No, 1778(E)/18AA/
IDRA/82, dated the 3rd November,
1982,

[Placed in Library. See No. LT—

-5943/83 for (i) to (iv)]. o
"I A copy (in English and Windl)
of the Ministry of Industry (Depart-
iment of Industrial Development) Noti-
-fication S.0. No. 202, dated the 1st
January, 1983, under sub-section (3)
of section § of the Essential Commodj-
ties Act, 1955.
o I[Placed in berax:y See No LT—
5942/831. rrn eiam
L Report and Audited Accounts
- (1981-82) of the Indiam Science Con-
" greas Association, Calcutta and related
waper.
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II Certifled accounts (1981-82) of
the Sree Chitra Tiruna] Institute for
Medical Science and Techmnology, Tri-
vandram and related paper.

IIT Report and Accountis (l9b1-82)
of the National Insfitute of Immuro-
logy, New Delhi and relateq papers.

IV Report and Accountg (1981-82)
of the Padamja Naidu Himalayan
Zoological Park, Darjeeling and relat.
ed papers.

THE MINISTER OF STATE IN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY, ATOMIC ENERGY,
SPACE, ELECTRONICS AND OCEAN
DEVELOPMENT (SHRI SHIVRAJ V.
PATIL); Sir, I beg to lay on the Table
a copy each (in English and Hmdx) ot‘
the following papers;i—

(i) Annual Report and Audited
Accounts of the Indian Science Con-
gress Association, Calcutta, for the
year 1981-82, together with a state-
ment by Government sccepting the
Report and giving reasons for the
delay in laying thereof. [Placed in
Library, See No. LT--5950/837,

(i) Certifeq Annual Accounis of
the Sree Chitra Tirunal Institute for
Medical Sciences and  Technology,
Trivandrum, for the year 1981-82,
together with a statement by Gov-
ernment accepting the Accounts and
giving reasons for the delay in lay-

ing thereof [Flaced in berary See
No. LT-—5949/83]. .

(iii) (a) Annual Report and Ac-
counts of the Natlonal Institute of
Immunology New Delhi, for the
year 1981-82, together with the Audi-
tors’ Report on the Acounts,

(b) Statement by Government gac-

cepting the above Repo=t. [Placed in
Library. See No. LT--5948|83].

(iv) (a) Annual Revort and Ac-
counts of the Padmaja Naidu Hima-
layan Zoological Park, Darjeeling,
for the year 1981-82, tozether with
the Auditors’ Report on the Accounts,



